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They are now seated in the Special Box. They are scheduled to meet and call upon
various dignitaries in Delhi.

We wish them a pleasant and fruitful stay in our country. Through them, we
convey our greetings and best wishes to the Members of Parliament, the
Government and the friendly people of Madagascar.

MR. DEPUTY CHAIRMAN : Now, Matters Raised with Permission of the Chair .
Shri A. A. Rahim.

MATTERS RAISED WITH PERMISSION
Demand to safeguard employees’ rights and promote a sustainable work culture

SHRI A. A. RAHIM (Kerala): Sir, safeguarding employees’ rights and promoting a
sustainable work culture is the need of the hour. Sir, | would like to talk about work-
life balance. This is a major concern in this country. As we know, the nature of the
Indian job market has rapidly changed due to the neo-liberal policies. The
Government has failed to ensure permanent employment. Privatisation, contracting
and outsourcing of jobs have been creating new challenges.

Sir, | would like to flag some important and alarming data in this august House.
As per the International Labour Organization, ILO, report titled ‘Working Time and
Work-Life Balance Around the World’, a staggering 51 per cent of India’s workforce
logs more than 49 hours weekly, placing the country among the top countries with the
longest working hours. Also, India is among the top nations with the highest number
of deaths caused by overtime at work. A joint study by the World Health Organization
and the International Labour Organization highlights that excessive working hours
increase the risk of death by stroke by 35 per cent and the risk of heart diseases by 17
per cent.

In the light of this alarming data, | would like to mention a victim’s name, none
other than Anna Sebastian, a Keralite young girl from Ernakulam who was working at
a multinational company, Ernst and Young. She lost her life due to work-related
stress. She is not the only victim. The report completed by an organization called,
“ltoTHelp’, which is an Employee Assistance Programme provider, analysed data
from more than 83,000 counselling sessions, 12,000 screenings and 42,000
assessments conducted between January and November 2024, and it says that 90
per cent of corporate employees, under the age of 25, struggle with anxiety. This is
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my subject. Hence, the Government has to consider about the ‘right to disconnect’. It
is a right of the employees. | urge upon the Government to introduce legislation for
ensuring the ‘right to disconnect’. The above mentioned ILO report also cited a
survey conducted by the Global Job Matching and Hiring Platform, which found that
88 per cent of Indian employees are regularly contacted by their employers outside of
work hours. (Time-bell rings.)

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri A. A. Rahim: Shri Haris Beeran (Kerala),
Shri Niranjan Bishi (Odisha), Dr. Fauzia Khan (Maharashtra), Dr. V. Sivadasan
(Kerala), Shri. Manoj Kumar Jha (Bihar), Shri Sanjay Yadav (Bihar), Dr. Kanimozhi
NVN Somu (Tamil Nadu), Shri R. Girirajan (Tamil Nadu), Shri N.R. Elango (Tamil
Nadu), Shrimati Jebi Mather Hisham (Kerala), Shri Prakash Chik Baraik (West
Bengal), Dr. John Brittas (Kerala) and Dr. Sasmit Patra (Odisha).
Now, Dr. K. Laxman - demand to promote cultural cinema in India.

Demand to promote cultural cinema in India

SI. ®. TG (IR YQ): ISUFHYRT ST, 9 J37 Ueh HEdYUl e IR dlef Bl
JrawR foat, 59 fov amgs! g=are| <91 R § 'srar fhew Uef¥a & o1 B g,
S YRT < W IR I g1 IR &1 BAR IR T J31 Sff 41 99 fthed ol u=iv
PY oYl FUTST A8RIST U Algl ¥, SHdT IR ATl He was also a very good
administrator. There are many such films. 37X T i1y, a Q?ﬂ?b‘ﬂﬁ e 311'%, N
TR 9 Pear, i e iR Femforsw &1 ufafafed o=eft 81 fafeer sm
H ) Ul oy gl AffTerTg 9 1939 # fafcer & Raaiis Sil sfigier weT 3T o,
IS G fhew & Ot 99 fhar war om I | U 81 U fhew 'dRuifsa
HETE" T oft| 5 ARE W USITad, d1veTol, W= IR ATaRER, T ofivis 3ih
HITd ﬁl‘s’, HINT foherT 341?§| There were some real stories, not reel stories, like
Tashkent Files, Kashmir Files, Kerala Story, Nizam Files. SId dd A AR
Ty’ fhedt 81 ol oft, 9 O oI MeRT His & IR H gal T8 o7 & fha
FITSTET B 15 AT SHD STATaT dfy] W W1 VT 1 U e, Alluri Sitarama Raju 81 H
319 ATETH  AXBR 3R e §SET 3 3TUTe el g b U nationalistic films &1
AT ST AMRY| VAT fherd o 10T 3R YR &l 9e1al <11 =1fey| BRI AP
IR FRTIT BT SR HRA & folU ARBR & ATH F U I FaRS Uit BHddH
WTflT%Q IR TP IXHR & A1EIH ¥ financial support Y 7 ﬂT%QI W %FQ
Udh GBS Ahfog BT flT%QI ?R?}[ tax rebate BT T low-interest loan &1 AT grants gl
o fohed & ATEUH | 399 dRE & historical and cultural narrative \ATH 31T ©, S®]
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